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EDITORIAL

Esteemed Readers,
This year could not come to a close any sooner.

A year that brought the world to a standstill, all at once sparing no one. It
began with the catastrophic bushfire in a diminutive area of the world followed
by the deadly Corona Virus outbreak which quickly engulfed the world
contaminating over 82.6 million people and taking away over 1.8 million lives.
The period of the last twelve months is one that will be forever etched in history
as one of the darkest periods of mankind and will remain in the memories of
every single human being on this planet. Not only will it remain in the memories
of the ones who lost their loved ones and lived through it, but for all future
generations as well.

As this year draws to a close, in many ways it is a relief to bid adieu to the
upheaval of 2020. It is not just the end of a year but also the culmination of a
decade of 2020. Thus, besides the controversy as to when a decade begins
and ends, we may revive that we were fortuitous to have an opportunity of
celebrating the sesquicentennial birth anniversary of three great men of our
country viz. Rabindranath Tagore (1861), Swami Vivekananda (1863) and
Mahatma Gandhi (1869) in the decade of 2020. These men of honour have left
footprints in the legacy of their insight defining the very form of their medium,
like art & culture, spirituality and truthfulness. The lessons these great men
chose to seek has helped us spring into action in adverse situations and will
continue to inspire us.

As we flip the pages of the calendar to a new year, we should recognize
the opportunities that lie before us. With ingenuity, creativity and hard work,
we rose to the challenges of a completely different year of experiments,
innovations and inclusions from an academic institution. The pandemic
continues to be the cause of change in various methodologies we have
employed throughout the years. We are living in the age of information, where
anyone who has the drive to learn can access that information conveniently,
like never before. Despite the pandemic having the potential of being a
devastating blow to the format of traditional learning, we were able to overcome
the obstacles posed by the epidemic by tapping into the multitudinous prowess
that information technology has to offer to us and conduct the programmes
through online modes. The attempt was considered to be a resounding success
after overwhelming feedback from the participants.
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The Academy, during this year organized 34 educational and training
programmes for the Judges of the District Judiciary as well as other
stakeholders out of which 23 programmes were conducted online and through
other modes of telecommunication. In all, 2462 Judges participated in these
programmes wherein 1954 Judges attended the programmes online. The
Academy in its maiden venture, imparted training to 40 Bangladesh Judges.
Also conducted workshops for the Advocates, Panel Lawyers and training
programmes for the ministerial staff of the District Judiciary at District
Headquarters.

The herculean changes made this year in the way we train our Judges
could have only witnessed the success it does today with the efforts of the
participants at their end in enforcing these changes with the level of precision
and accuracy that could only be exhibited by people welcoming of change. We
appreciate the contribution of everyone who was involved in this mode of judicial
education and training. We were fortunate enough to have our Hon’ble Judges
as Resource Persons in the various training courses conducted by the
Academy as well as Resource Persons from other fields throughout the year
including the disarrayed period of the pandemic. We express our earnest
gratitude to them.

Apart from these academic activities, the Academy has made
achievements in the field of infrastructural development too. Regional Centre
at Gwalior and the renovated Academic Block and Library “Gyan Sagar” were
inaugurated during this year. Work of the new complex of State Judicial Academy
has also been set in motion. We note and honour the efforts of all personnel
who have helped us through this year.

‘The end’ is an interesting phrase, that means what you will make it mean.
Where there is despair, let 2021 bring joy, where there is darkness, let there
be light and where there is sorrow, let it bring hope. Because hope never dies;
it stays with you even in the bleakest of times. If the slogan of 2020 was to stay
safe, an appropriate slogan for 2021 should be to stay determined. Take heart;
slowly but surely, the pandemic will fade away, so let’'s welcome 2021 warmly.
We wish you a year of engagement in the great causes, shared with and
bolstered by all of us.

| hope the New Year brings good health, happiness and good fortune.

Ramkumar Choubey
Director
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GLIMPSES OF INAUGURATION OF RENOVATED
ACADEMIC BLOCK AND LIBRARY ‘GYAN SAGAR’
(26.11.2020)

Hon'ble Shri Justice Sanjay Yadav, Acting Chief Justice, High Court of Madhya Pradesh
addressing the august gathering
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GLIMPSES OF SECOND PHASE INDUCTION COURSE (2020 BATCH)
CONDUCTED ONLINE
(02.11.2020 - 28.11.2020)

INTRODUCTION

It is the discretion which converts
pleasure of administering law info
the charm of delivering justice.

- Lord Denning

Cr. A. No. 730 of 2020

Rajnesh v. Neha & ors., 4* Nov, 2020

Hon’ble Apex Court

Detail guidelines has been issued & law of

Maintenance has been discussed.

Participants at different District Headquarters
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GLIMPSES OF EDUCATIONAL PROGRAMMES
CONDUCTED ONLINE

Juvenile Justice (Care & Protection of Children) Act, 2015
(28.11.2020)

Forest Laws
(05.12.2020)

First Refesher Course (2018 Batch) (Group 1)
(07.12.2020 — 11.12.2020)
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